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Shri,M.L,Pasyan,_Reg}s;rar i/c S ‘ ' . !
.. Defects be removed. List on
9.5.96. . . .. .
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(M,L.Paswan )
Registrar I/c

Shti;‘M. L. Paswan, Registrar Incharge.

Defects as pointed out in the Scrutiny Repo:t.
not been removed, List on 30.5, 26 for removal of de '

& - . ) ’ §

(M, L, Paswan““ Y o
Registrar 1/C "

)\.‘Q/L'V\ '5\!“*’—;\ ' é{

W L’U/b'QW ot na it b SHE 3
| ol &)
T A

B

.Qéuihrﬁﬂgjff/é“”7

Shri M.L.Paswan, Registrar I/c

All defects have not been removed. List
i on 15.7.96 for removing the dJdefects. '
| . ‘ i , Le: ;
li : - , A ( M.L.Paswan )

Registrar 1/c



Shri M.L.Paswan, Registrar I/C.
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This case should be llsted on 15.7.96. Defectg
have been removed, It is a case od DlVlsW?n Bench '
e T o/
matter, Let the case be put up or adm1351on on 14 8,96,
~ A o ) -
(,M.L.Paswan )
MKP . Registrar| I/C,

6./-14.8.961 Shri R.K, Prasad, tha learned proxy c¢
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. . ]
ounsal for

for apnlicant,

. ‘ Vs ) o
- ) ! / . i
Let it be adjourned to 29.8.96 for admission .- v
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| Nember (A) \
7./ 29.8.96. Shri Anll Kumar Sinha, the learned u:unsel
For the appllcant.- ! ‘
|
Shri Anil Kumar Slnha, the learned cpunsel for’
. BN
the applicant states that Shri R.K. Sharma|will araue

N : : .
- this cass. He prays for short?adjournment. Let it be  '» 4
i adjourned to 10.9796 for qdmissién hearing; [ *%
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e 8/10.9.96 Counsel for the applicant is not present.
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List on 4.11.96 for admission. Q\L///
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( K.D.Saha ) (- V.N, Mehrotra )
SKS - Member (A) - Vice-Chairman
9/4.11.19% -~ No one gppears for the applicant. Adjourned
to 28,11,199/for admiSsion;
_ ( D.Purkayastha‘) | ( XK.D.Sam
MPS, Member (J) , " Member (Ag
"10./ 28.11.96. No one appears for the applicant today alsa,

DA is dismissed for default.

(K.D. §g§93a¥°? B o .~ (V.N. Mehrotra)
Member (A) = . Vice-chairman




